
291 Papers Laid AUGUST 11, 1902 on tht Tole 298 

(2) A copy of the Report (Hindi and 
English versions) of the C..:>mmissioner 
for Scheduled Castes and Scheduled 
Tribes for the years 1979-80 and 
1980-81 Parts I and 11, under 
article 338 (2) of the Constitution. 
[Placed in library, See No. Lt-

4446/82] 

{3) A copy of the Annual Report 

in ~ and English version') of 
the working of Section 15-A 
f the Pr tection of Civil _ 
Right ·Act, 1955. for the 

yl!ar ending 31 · t:D.;;cemb...:r, 1980, 

under sub-s'!Ction (4) o f s ction 
15-A of the aid ~t  

[Placed in library, (..'°C. N..>. LT-
4447 /~:  

Review on th: Annual Repor t of Tata 
Insti nt _ of F 1~1am  '.tal Research, 
Bombay for 1981..l-8 l anti Statement for 
d lay. 

Tac Mini ter of State in the ~ artment 

:0f S ien ~ and Technology, Electronics 
IUld EovJronmeot (Shri C.P.N. Singh) 

I beg to lay on the Table 

(1) A c.)py of the Annual Rep rt 
(Hindi an English ver ions) of 
the Tata Institute of F undamental 
Research, Bombay, f r the year 
1980-81 al ing with Audited Accou-
nts. 

(2) A statement (Hindi and English 
versions) reaanJing (a) Review by 
the Government in th w · rking f 
the Tata Insti tutc of Fundamental 
Research, Bombay, for the year 
1980-81 and (b) reas ns for delay 
..in laying the papers mentioned at 

(1) above. [Pleaced in library, See 
N o. LT-4448/821. 

-\NNUAL ASSBSSMBNT REP.ORT ON 
THH PROGRAMME AND ITS IMPLF-
MB NT ATION" FOR SPREAD AND 

DBVBLOPMBNT OF HINDI, NOTIFI-
CATIONS UNDER ALL INDIA 

:S ~ ~ ACT, 1951 ANP DELHI 

POLICE (PUNISHMENT AND 

APPEAL) AMENDMENT R ULB ·-. 1982 

The Minister of State fa the Mia try or 
Home Aff'aln (Shrl Nlhar RaoJan Laskar) 
On bwalf of Shri P Veakatasubb1iab, 

J b2g to lay on the Table 

(1) A copy of the Annual Assessment 
Report Hindi and English versions on the 
Programme and its iin ern~ntation for 
accclenting the pread and development 
of Hindi and it· progres ivc u  e for the 

various official purposes f the Union 

th.; year 1979-80, 

. [Placed in library, See N  . LT-4449/82] 

(2) A copy e ch of the following Notifi-

cations (Hindi ancl E'nglish versi-:>ns) und:,er 

ub-section (2) of section 3 of the All Indi 

Services Act, 1951. 

(i) The Indian Ad ninistrative Service 
Fixation of Cidre Strength) Sbtth 
Amcndm"'nt R egulations, 1982, 
published in Notification No. 

G.S.R. 616 in Gaze.tle of India 
dated the 24th JuJy, 1982. 

(ii) The Indian Adminiilrativ ... Service 
,pay) Fifth Aml;ndrnent Rules, 1982, 
pC1bli;h ... l i N offbation No. 

S~  617 in Gazette of India 
dated the 24th July, J 982. 

(iii) The Indian Admini ;trative Service 
(Fixation of C dr Strength) Seventh 
Amendment .Regulations, 19S2, 
published in Notification No. G.S.R. 

618 in Gaz-tte of India dated the 
24th July, 1982. 

(iv) The Indian Admini trative Service 
pay) Sixth Amendment Rules, 1982 
publi bed in Notification No.Q.S.R . 

619 in Gazette f India dated 
the 24th J ly 1982. 

[Plae;ed in Libra1 y See No. LT-4450/82] 

(3) A copy of the D . .Jhi Police (Punishment 

and Appeal) (Amendment) Rules. 
1982, (Hiodi and Boglish Ycrsions) 
published in Notification No 
P.5/132/81-Home (P)/ Bstt; in 


